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Sap,1,. of Wheat to Alriealtaral 
tlboaren 10 LIe. of Cash Uader 

NREP 
1440. SHR} VIRDHl CHANDBIl 

JAIN: Will tbe Minister of AGRICUL-
TUR.E be pI ealled to state: 

Ca) whether the entire wbeat supplied 
to the State Governm eDtl by the Union 
Government at Ra. 1.S0 per kg under the 
National Rural Emplovment Programme 
was diltributed by tbe State Governments 
at tbe same ra te among the agrieultural 
libouren ; 

(b) whether with a view to provide 
adequate relief to the agricultural labourers, 
Gayernmen t will formulate a policy of 
suppl,ing wheat to them at lubsidised 
ratet every year in lieu of cash under the 
above programme ; and 

(c) if so when, and if not, the reuona 
tberefor , 

THB MINISTER. OF ST ATB IN THE 
DBP~kTMENT OF RURAL DBVBLOp· 
MENT (SHaI R.AMANANO YADAV): 
(a) to (c) It was decided to distribute 
foodlrainl under National Rural 
Employment Programme and Rural 
Land1ess Employment Guarantee Programme 
at subsidised rates with effect from 16th 
January. 1984. The subsidised rate for 
wbeat ftl fixed at Rs. 1.50 per kg. and 
lor common. fiDe and superfine varieties 
of rice at Rs. 1.8S, Rs. 1.95 and Ils; 2.10 
per kg. respectively. As per tbis deCistOD 
the entire quantity of wheat and rice 
supplied to tbe States under National 
Rural Bmployment Prolramme and Rural 
Landless Bmployment Guarantee 
Programme is being distributed at the 
prescribed rates. Thll scheme of proYidinl 
loodarains at subqidised rates under these 
PfOgr.immes is contiouiDI and tberefore no 
Dew poUc, formulation OD this point is 
ncedod for tbe pr.sent. 

(BIr,II.] 

.. ,id- of Rates 01 RopltJ •• 
Minerals 

1441. SHlU B. A YY APU IUiDDY : 
WHI tbo )4iDj'tar of STSBL AND MINIS 
.. pltued to Itato : 

(a) wbetber there Is a propoaaJ to 
reYile the royalty rates' OD the varfoa. 
minerals; 

(b) wbether there is a propolaJ to 
abolish taxes on minerals b,. the State 
Governments so as to bring about uniform 
prices 01 the minerals throD,boot tbe 
country t and 

(c) fb e royalty colleeted and paid to the 
variOUI States during 1985-86 , 

THE MINI~TI!R OF STATE IN mE 
DEPARTMENT OF MINES (SHRIMAn 
RAMDULARI SINHA) : (a) Yes, Sir. 

(b) The Central Government bas Dot 
received any jnformation in this regard 
from the State Governm entl. 

(c) Th e coil ect ion of royalt, is done 
by the State Governments. The qUOltioD of 
payment of royalty to the State Govern-
monta by the Central Government does 
not arite. 

Clearanee of World Bank Aided 
Ga ..... t Rani Road Pro)ed 

1442. SHRI RANJlT SlNOH 
GAElCW AD; Wil1 the Minister 01 
AGRICULTURE be pleased to state : 

(a) whether tbe Ra. 190 crore World 
Bant aid ed Gujarat Rural Roads Project is 
pending for clearlnce : 

(b) if so, since bow JODI it is pcndinl: 
and 

(c) the hurdles in ita c1 earance , 

THB MINISTER OF STATE IN THE 
DBPARTMBNT OF RURAL DEVELOp. 
MENT (SHRI RAMANAND YADAV): 
(a) Yea. Sir. The present total coM of "0 
project is bowever. Rs. 204.7 eto ... 

(b) Tbe Project was posed to tho World 
Bant in 1983. Since then tbo St ... 
OCWerDmeDt has conducted • Dumber of 
economic evaluation studies for tile varIoua 
road work. jDclucled ill tho project at tbe 
instaace of the various World But 
MI.ioae. Pinal clearaace from World 
But for Delotiations ft. reoeived in 
September, Ita$. 




